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IN THE CENTRAL ADMINISTRATIVE TRIBUNAL
NEW DELHI

OA/TA/RA/CCP No. ,19

Kishan Lai Shri B.B, srivastav
APPLICANT(S)

Delhi' AdmnUOI
VERSUS

COUNSEL

RESPONDENT(S) COUNSEL

Office Report Orders

30.1.1990.

Appl icant th rough S hri B .B ,

Srivastava,.counsel.

Heard the learned counsel for the

applicant, , By virtue of the. provisions

ccntained in Section 2 (c) of the 1

Administrative Tribunals Act, 1985, this

Tribunal has no jursidction to deal with

this application.

The Counsel for the applicant

wants to withdr-aw, this application. The

same is accordingly, dismissed as

withdrawn.
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